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(a) whether MoDowell and Com-
panic are planniD8 to ext~nd the fran-
chisi 51 t m ' tradittonai in the soft 
drinks industry to restaurants and' 
have a dozen of the Americanised resta-
uraD;" serying dressed up farre in all the 
majQI; cities QY end ) 985; 

(b) if so, whether Government have 
studied the impa t ' rof tbese spreading 
out op,eratioDS o.f McDowell .on the 
ITDC hotels aDd restaurants ill 'Various 
parts of the country its outcome and 
how Goverment propose to meet this 
competition; and 

(c) if not, the re:lsons aherefor? 

THE MlNISTER OF STATE OF 
T'BE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI KHUR-
SHE,aD ALAM KHAN): (a) Mis. Mo-
Dowell through the sister ooncern. 
MIs. Phipson & Co., have started a 
fast~food restaurant in New DeJhi. They 
intend to open two more outlets - in 
Bombay and DeJhi-wilhin ne"t two 
yea • after evaluating the resuhs of 
their New Delhi resta rant. 

. \ 

(b)' and (c) No study about the im · 
pact of spreading out o.l'erations of Mo 
Dowell: on ITDC hotels and reslauraD t 
ha$ a . conduct'ed. · However. MIs. 
MollowelJ ,is providing fast food services 
whiJo ITDC is operating hotels bf eeo· 
noldJ tJass to' 5-Sta'r deluxe with reSta-
utailts ofJ'erins different cuisine within 
the. b<JteJs. . JTDC 'also operates a 
(ew ':restauran 8 at Agta, New Delhi , 
Koei and · MttJlaptiram. The setvices 
"r()\'ided by ITDe hotels/restaurants 
aDd ,1hat of the restanrants of MoD~we1t 
arc ot considered compatable. 

Recommendations or Wage Re,isiOli 
Committee 

4578. SHRI A. NEELALOHI-
THADASAN NADAR. : Will th~ Mini-

I 
ter 01 TOURISM AND CIVIL AVI-

ATION be pleased 0 sta$e ; 

() the main recommendations of 
e Waae Revi iOD . Committee' durln& ' 

regime of previou ,Government reglrd-
jn~ promotions and higber grades for 
ITDC Staff. , 

(b) the rea, ons for not givi ng such 
promotions a nd higher grades to the 
gr,adners of .lCovalam ITDC Hotel ~ 

(C) whether GO\lernm~nt propose to 
take steps to give hi her grades to them; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION(SHRI KHURSHEED 
ALAM KHAN: (a) The main recom-
mendations of tbe WiJle Re"iew Com-
mittee were automatic elevation to higher 
grades on completion of prescribed 
length of service for a majority of 
categories of staff including gardners. 
The Committee also 111ade a provision 
for promotion through ~Iection to 
higher grades. 

(b) Eligibb gardners working io 
TOC's Kovalam Hotel fulfilltng re-
quisite conditions have been placed in 
higber grades. 

(c) and (d) Do not arise. 

CooitruCtiOD of New Serais 

4579. PROF. NARAIN CHAND 
pARASHAR: Will the MINISTER 
OF TOURISM AND CIV[L AVIATION 
BE PLEASED TO STATE: (a) Whether 
the Yatri Avas Vikas S~initl has chalke4 
out any plan for the construction of new 
Serais and tbe completion of the cons· 
truction work on the e~isting projects 
during the current financial year; 

(b) If so, the details of ~he projects 
target for completion and the ~ew wprks 
to be taken up or proposed to tie ' ta en 
tiP for construction duriDg the year 
1984-85 State-wise; and 

(c) Whether it would be ensured 
that an works taraeted for ~ompleti.oD 
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during the Sixth Five Year Plan a(e com· 
plett!d as per scbedule 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF TOURIS~ AND 
CIVIL AVrATION (SHRI KHURSHEED 
ALAM KHAN) : (a) Yes, Sir. 

(b) an~d (c) Two yatrika projects viz. 
at Chitrakoot (Madhya pradesh) and 
Amarkantak (M hya pradesh), have 
already been completed , WO~'k is ill 
progress at three projects - located at 
Vrindab:lO (Uttar Pradesh), Kampil 
(Uttar Pradesh), and Bidar (Karnataka) , 
All efforts are being made to complete 
these projects in 1984-85, i.e. during 
the Sixlh Plan period. 

The new proj .ctc; which are ready 
for being taken up for construction 
during 1984 - 85 are at Karaikal (Pondi· 
cherry) and Puri (Orissa). 

Procedure for Sanctioning LoaD From 
Different Banks 

4580. SHRI H.N. BAHUGUNA : 
Will the Minister of FINANCE be 
pleased to State: 

(a) the total amount of money 50 
far distri'buted out of Rs. 4500 crore 
proposed to be distributed by Govern-
ment ; 

(b) the names of the State ~nd the 
districts in each State and quantum of 
money distributed and the number of 
persons who gOl the money; 

(C) the procedure being follow.:d for 
sanctioning a JO'iln; 

(J) the number of persons who got 
t he -loans twice or thrice from different ~ 
banks; and 

(e) the Dumber of employees of the 
banks who were murde~ed for followtnsz 
minimum requirements of pr'ocedur.!s 
laid down for sanctioning loans 1 

I 

. THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE ('SHRl 
JANARDHANA POOJARYj) : (a) The 
HOD 'ble Member is pre. umably Tcfer-
.. ing to the Integrated Rural Develop-
ment Programme (lRDP) for the benefit 
of families b..lo'N po" -rty lin~,. W"fticll 

a 

aim at ass.sting I.S crore families 
during the Sixth Plan Period w' til an 
outlay of Rs. 1500 crores as slIb'sidy aD 
Rs. '300:) cores a loans fron banks. 
Accordi 11 to provi ional figure tlte total 
loan and sub idy disbursed under the 
programme during the first four years of 
the Sixth Plan p ... riod has beea of tbe 
order of R. , 3432 CfQte , ' , 

(b) Availabl.., informatiQn r~garditl 
tat...wise amount of term credit mobili-
ed, sub id, al1-d ilumber of be'beflciarie ., 

assisted is given in Annexe. District-
wis", break up of this information, is nQt 
b.!il)g-~aintained at the Central level. 

(c) The b!neficiaries under the pro· 
grame are iden~ifi.:d by State Govern-
ments' agencies, which also match the 
viable schemes for the area ' With tlie 
b!nefidaries and prepare applicatioDs 
for finllncial ac;sistance for consideration 
by banks , After sanction of the applica-
tions by banks'. concerned D istc'ct Rural 
Development Agency takes action to 

I I 
release the subsidy. As far as possible 
the disbursal of the 10J n aod subsidy's 
made to the approved ~upplier of the 
asset with the concurr.:nce of t~e bene. 
fici'ary to ensure: proper utilisation of 
loan. 

(d) Banks finance producti e and 
economically viable projetts and tber 
is no bar on a p:r on borrowing more 
than once from ba nks. Howevw .. , ror' 
beneficiatri(."s und er IRDP, t ere is ,a 
ceilins on maxmium amount of sub'sid 
tbat can be availed by a family . Specifi 
instances of violation of thi~ ' criteri 
may be brought to the notice of the 
Governm:ot for enquiry and appr prJat 
action. 

(e) The Hon"ble Member is J)losum-
ably «ferrin~ to t e unfortunate incident. 
in which. Shri PerumaJ.. aD unemployecl 
youth"1 tabb ~d an A,riCllltural ,Field 
Officer of KeelalatRur branch of Centr.ll 
Bank of India on 28 -6·84 since ,the sai 
branch had not eatertained his loa 

" pplicatioD. The incident cannot be said 
to have been caused due to the minimullI 
procedures being followed by ants. 
Government is not a re of aoy incident 
in which any bank empto al me. 
for following minimum rcquireIPent3 of ' 
proce'dure 'aid down foc saoacUoDc 
roa .' 




